$~R-5
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ RFA 27/2008 and CM APPL. 1042/2008

OASIS TOURS INDIA P. LTD. THR. ITS MANAGING

DIRECTOR
..... Appellant
Through:  None.
Versus
AIR INDIA LTD. & ANR.
..... Respondents
Through:  None.
CORAM:
HON’BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV
ORDER
% 22.10.2024

1. None appears on behalf of the parties.
2. List on 28.10.2024 in 'Regulars'.

PURUSHAINDRA KUMAR KAURAYV, J
OCTOBER 22, 2024/MJ

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.

The Order is downloaded from the DHC Server on 08/08/2025 at 12:13:36



